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DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the submission made
by the hon. Member.

MR. CHAIRMAN: Shri H.D. Devegowda — Not present. Dr. Radha Mohan Das
Agrawal.

Need to investigate high death rate of tribal children in the tribal region
‘Attapadi’ in Palakkad district of Kerala
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DR. JOHN BRITTAS (Kerala): Sir, | am on a point of order. ...(Interruptions)...
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DR. JOHN BRITTAS: Sir, today morning you gave a ruling that whatever Member
says has to be substantiated. ...(Interruptions)... Now, | am asking the hon.
Member to substantiate this. ... (Interruptions)...
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DR. JOHN BRITTAS: Now, | am asking the hon. Member to substantiate this.
...(Interruptions )...

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | associate myself with the
submission made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
submission made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
submission made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the submission
made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the submission made
by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the submission
made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the submission made
by the hon. Member.

Need for increased allocation of funds for the Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS)

DR. V. SIVADASAN (Kerala): Sir, the Mahatma Gandhi National Rural Employment
Guarantee Scheme is supposed to provide 100 days of employment to the rural poor
in India. But, the scheme is affected by increasing wage arrears and the workers are
forced to seek work elsewhere. The skyrocketing inflation along with unemployment
has put the rural poor under extreme distress. The rural unemployment continues to
remain high.

In this context, the Government should take pro-active steps to ensure that
the allocation of MGNREGS is immediately increased so that 100 days of employment
can be ensured. There are several complaints about wages not being paid on time,



